53 Writien Answers [ 25 JULY 1991 ] to Questions 54

Transport subsidy to Arunachal Pradesh for industrial sickness in the ecoun-
try. Among the major causes are:

660. SHRI NYODEK YONGGAM: faulty project planning, management
Wil] the PRIME MINISTER be pleased to deficiencies inefficient financial con-
state: trol, diversion of resources, Inade-
quate attention to R&D, obsolescence

(a) whehter itis a fact that the .

decision of the previous Government to c;fw. dus:ﬁ:ln omkggel aai?gns maciltllr;ery, pooi:'l
release transport subsidies to the Govern- market demand l;i gh cogtge and
ment of Arunachal Pradesh to the tune of scarcity of raw‘ muaterials and other
Rupees two crores ecighteen lakh eight inputs and infrastructural  const-
thousand eight hundred twenty seven (Rs. raints.
2,18,08,827/-) is still pending unpaid;
.nd (¢) For revival of sick industrial
units, Government of India have
got a uniform policy for the whole
country. Some of the important as-
pects are as follows:—

(b) if so, what are the reasons there-
for?

THE MINISTER OF STATE IN THER

MINISTRY OF INDUSTRY (SHRI P. J. (i) The Government have enac-
KURIEN): (a) and (b) Out of a claim ted a comprehensive legislation
for Rs, 2,18,08,827/- received from the namely ‘The Sick Industrial Com-
Government of Arunacha] Pradesh, an panies (Special Provisions) Act,
amount of Rs. 2,12,71,512/. was released 1985°. A quasi-judicial body designa-
to the State Government in respect of ted as ‘The Board for Industrial
eligible units in March, 1991, and  Financial Reconstruction

(BIFR)' has been set up under

Closed/sick industrial units in Arunachal the Act to deal with the problems

Pradesh of sick industrial companies in

i y has

Will the PRIME MINISTER be becomme operational wil :
pleased to sfate: from the v, . :
i ii) T f Indi

(a) what is the number of closed/ () '.I‘he (l;{eservial:l?:é: ° to th:

sick small and medium  industrial have issue g:h ines fo e
units in Arunachal Pradesh: panks for strengthening !

toring systems and for a'rre:stmg

(b) what are the reasons for their industrial sickness at the incident

sickness; and stage so that  correcttive measures

in time.
(c) what efforts have been made are taken in i

to revive these units? (iii) The banks have also heen

THE MINISTER OF STATE IN directed by the Reserve ]?a.nk.of
THE MINISTRY OF INDUSTRY India to formulate rehabilitation
(SHRI P. J. KURIEN): (a) Data on packages for the revival of poten-
sick industrial units assisted by the tially viable units. The banks and
banks in the country is being collec- financial  institutions evolve rc.ha-l
ted by the Reserve Bank of India. | pilitation packages for the reviva
However, they do not collect specific | of sick units,

data on closed industrial units. As
per the latest information available
from Reserve Bank of Indiz there
are 20 sick units in SSI sector and
one sick unit in Non-SSI sector in
the State of Arunachal Pradesh as rehabilitation of potentially viable .
at the end of December, 1988. Gick units without reference to

(b) A number of causes, both RBI both in the large and smal

£ nl1 PdA4int 11 - v nansihl 1 ~tare

(lv) Reserve Bank of India have
also issued guidelines separately
to the banks indicating para-
meters within which banks could
grant reliefs and concessions for




